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credit curb. And when the credit curb
comes down, it is the peasantry which
will suffer very much, and also the small
scale sector suffers as far as the credit
side to it is concerned. Therefore, I had
asked a question sometime ‘back that
despite the increase in the Case-Reserve
Ratio and also impounding of incre-
mental deposits, will you give instruction
to the Reserve Bank and through the
Reserve Bank to various banks that the
credit facilitieis despite this step should
not suffer as far as the small-scale
sector is concernd. And you bad assurcd
that this will be done. Probably the
experience is otherwise. As a cumulative
result of this step, thoughis good on
inflation, their credit is coming down,
So, will you assure that this ? Will not
affect the credit for the small-scale
sector and the pcasantry ?

SHRI PRANAB MUKHERIEE :
The objective of the credit Policy is not
to discourage the productive require-
ments. That 1s why we have effected the
credit-rescrve ratio gradually and not
by one stroke of pen by seven to nine
per cent. Over the pcriod of months we
have done it at the rate of bhalf a percent
keeping an cye that the genuine credit
requirements for production are not
disturbed. As I assured the Hon. Mem-
bers on carlier occasions also the instruce
tions are already there that the genuine
credit requirements not only of the small
scale sector, but of all other/priority
sectors will be provided from the bank
ing system. It was not obviously to
contain the rate of infiation only. Of
course it was one of the major objec-
tives. At the samo time, if you make a
comparison of the expansion of bank
deposits in the corresponding period,
you will find that the expansion has
taken place for the first time. Naturally
if the banks are left with—I would not
say undesirable—excess liquidity, it may
pose a problcm to us. That is why we
have to control it ; But that does not
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mean that credit requirements for gen-
uine productive purposc should be
disturbed.
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THE MINISTER OF COMMERCE
AND OF THE DEPARTMENT OF
SUPPLY (SHRI VISHWANATH
PRATAP SINGH) : (a) Yes, Sir.

(b) A statement is laid on the
Table of the House.

(¢) The increase has been due to
general price trends in the world market

and the incre:ses in custom duty and
other statutory levies.
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Statement

Ex-Godown Selling Prices of Various Metals released by MMTC.

. (Rs. Per MT)

January, 84 February, 84 March, 84 April, 84

(1) Electrolytic Copper 38000 38000 39000 39000
Wire Bars.
(2) Continuous Cast 39850 39850 42300 42500
Copper Wire .
Rods.
(3) High Grade Zinc 22300 25000 26600 26600
(4) Special High 22400 25100 26700 26700
Grade Zinc
(5) Lead 99.97% 9200 9200 9900 10300
(6) Lead 99.99%, 9400 9400 10100 10500
(7) Tin 260000 260000 269000 269000
(8) Nickel Squares/ 95000 96007 101000 103000
Cathodes
(9) Nickel Briquettes 94000 - 95000 100000 100000
(10) Antimony Metal 39500 54500 56000 56000
(11) Mercury (Price : 7350 7350 7500 7500
per Flask)
SHRI SATYENDRA NARAIN this period, but the MMTC price has

SINHA : May I know from the Minis-
ter if the increase in prices is in direet
proportion to the increase in the werld
market or is it higher percentagewise ?

THE MINISTER OF COMMERCE
AND OF THE DEPARTMENT QF
SUPPLY (SHRI VISHWANATH
PRATAP SINGH) : Sir, the figures are
from the pre-Budget months i.e. they
are from November to February. If
you see the LME (London Metal
Exchang) prices in pounds per metric
tonne, you will fird in the Electrolytic
copper wire, there was a rise during

shown a fall.

I can quote the prices for the ‘Hon.
Member if he wants, but it will take a
little time. But I am indicating the
general trend.

In respect of zinc, thc‘London Metal
Exchange prices showed an increase of
18.96 per cent while the MMTC prices
of November, 1983 compared to Feb-
ruary, 1984 showed an increase of only
16.28 per cent which is lower than the
ILME prices.
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Regarding lead, while the LME
prices of November went up compared
to February, there has been a fall in
the MMTC prices comrared to that
month.

In respect of nickel, the LME

prices went up by 3.8 per c2nt and

comparing to the same months of
November and February the increase in
MMTC prices has been only 2 per cent.

SHRI SATYENDRA NARAIN
SINHA : May I Know from the Hon.
Minister whether he has received any
representation from the Metals Trade
Exchange against the priccrise ?  And
if so, what has been the reaction of
the Government ?

SHRI VISHWANATH PRATAP
SINGH : Sir, there have been reports
in the papers about price risc, but after
March there has been auxiliary duty
increase of 5 per cent on all imported
metals and countervailing duty on
copper wire rods has been increased by
Rs. 1,300 per metric tonne p'us {0 per
cent surcharge. So, this had to be
absorbed into the prices and that is one
of the reasons for this price rise. And
to the complaints that havc been
received, this is the response.

SHRI ATAL BIHARI VAJPAYEE :
Have you received any complaints or
not ?

SHRI VISHWANATH PRATAP
SINGH : I did say that there have been
reports in the press.
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SHRI VISHWANATH PRATAP
SINGH : Sir, about zinc prices, as I
have already mentioned, in respect of
London Metal Exchange prices there
was a rise in price from November to
February by 15.9 p:r cent, but the
MMTC only raised it by 14 per cent.
It did raise it, but to 14 per cent only.

Similarly, in respect of nickel, the
world prices went up by 3 8 per cent.
MMTC did raise its price but raised it
to only 2 per cent.

SHRI ATAL BIHARI VAJPAYEE:
This is not the question.

SHRI VISHWANATH PRATAP
SINGH : Yes, the question is why the
price rise was effected.
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SHRI VISHWANATH PRATAP
SINGH : This is the price. And after
March also the price has been raised
on lead.
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SHRI VISHWANATH PRATAP
SINGH : There has been rise in inter-
national priees. From November, I will
quote. About zinc—I am giving some
facts. Pleasc listen. (Iterruptions). 1
will give details. In November the Lon-
don Metal Exchange pricc of zinc was
582 Pounds per metric tonne. ‘

In February it went upto Pound 692
per metric tonne, rise of 18.96%
M.M.T.C. raised the price from Rs.
21,500 per metric tonne, a to Rs.
25,000 per metric tonne, a rise of
only 16.28 compared to an internatio=
nal price risc of 18.96%,.

Similarly in nickle, there was inter-
national price rise of 3.8%. 1 can
quote the figures but it will take time.
But M,M.T,C. raised it only by 29%.

Now the question comes of anti-
mony. Why was it raised after March
and in April also ? There has been a
slight rise, I observe. I do not have
London Metal Exchange price with me.
I have asked the M M.T.C. to give me
the information of this price, rise in
April. I shall then pass that on to the
Hon. Member.
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SHRI VISHWANATH PRATAP
SINGH : I am unable to understand
the term ‘surma-dhani’.
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international prices, I do not have with
me. I will pass that on to the Hon.
Member.
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SHRI R. R. BHOLE: Sir, the
middlemen should be eliminated.
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MR. SPEAKER : I have not
nallowed anybody. Please, listen Mr.
Shsatri,

SHRI H. N. BAHUGUNA : Sir, the
Hon, Minister is pleased to state that
because of the risc in prices in the
London Stock Exchange market or the
prices of various good were raising in
the international market during the
period Nowvember-January, the MMTC
and the STC and other organisations had
no option but to raisc their prices. May
I know from the Minister whether the
MMTC had any contract signed bcfore
November, 1983 and against which :

(a) whether those gooods received
later on were also charged at
higher prices prevailing after
the first of November or which-
ever the relevant date of
November ; and

(b) whether goods in stock here and
in godowns here with the
MMTC were also charged at
higher prices in the name o
this international rise in prices 9

SHRI VISHWANATH PRATA
SINGH : The system of pricing is like
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this. To arrive at an average price which
the Hon. Member has referred to, the
price of mctal in the pipcline plus what
has been contracled: plus what is expect-
ed in the coming two months are also
taken into considcration and then, an
average price is arrived at.

SHRT H. N BAHUGUNA : There-
fore, you have only claimed that those
prices were highe:s. Are lesser prices
prevailing earlicr not relevant ?

SHRI VISHWANATH PRATAP
'SINGH : That was the specific question
of the Hon. Member whetlier the inter-
national went up. Therefore, I answered,

PYes”,

DR, KRUPASINDHU BHOI : Mr.
Speaker, Sir I want to know from the
Hon. Minister whether at the time of
importing goods like antimony, graphite
and othcer metals which the Hon., Minis-
ter has claborated in his main answer,
any global tender has been floated.
Now, h: has laid some information on
the Table of the House and also in-
formed the Hon. Member as to what is
the actual price in the intcrnational
markct.

Now, before considering the contract
before finalizing the contract or the
contract (o be signed, is there any
clause of negotiation in the contract ?
If there is any clause of negotiation,
what are the negotiations ?

Is the MMTC cxamining the Loudon
Metal Bulletin or the interpational metal
bulletin ? Who-ure the experts in the
MMTC or the international marketing
¢xperts doing this excrcise ?

SHRI VISHWANATH PRATAP
SINGH : So far as the purchase prices
are concerncd, it is done on the
commercial judgment of the MMTC.
For the issue prices, there is a pricing
committee under the Chairmanship of
the Chief Controller in which various
Departments of Industry and Economic
Affairs are represented.
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For the information of the Hon.
Member, I have got thec issue price of
antimony.
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DR KRUPASINDHU BHOI : Sir,
I want your protection. I asked
whether a clause relating to negotiation
is there.

MR. SPEAKER : It is there.

SHRI SATISH AGARWAL: I
would like to know from the Hon.
Minister what is the policy of the
Government. Whenever the prices in
the international market go down, they
do not bring down the prices here.
You look into the P.A.C. Report of last
year. The prices of edible oils went
down in the international market. The
S.T.C. mopped up profits to the tune of
Rs. 80 crores in one year and robbed
the poor consumers in the country.
They did not bring down the prices
here. We are accusing the Finance
Minister with regard to inflation. I
think, it is the Commecrce Ministry
which is importing inflation into this
country. Why don’t you deccrease the
duties and maintain the price level in
the country? When the prices go
down in the international market, then
you mop up the profits through the
S.T.C. by having more profits. Why
not in this case also, when the prices in
the international market go up, in order
to maintain the price level in the
country and not create problems for
the Finance Minister, you take proper
measures to cut down the duties to that
extent ? Why don't you do .that also
so as to maintain the price level in the
country ? Otherwise, it has such an
adverse effect on the price level on all
fronts in the country. What is the
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policy of the Government in this

regard ?

SHRI VISHWANATII PRATAP
SINGH : I think, the Hon. Members’
question requires a te-allocation  of
work betwecn the Departments. He is
empowering me with powcers in rcgard
to customs cuty and o1l that. 1 do not
koow whether th: Fin nce Minister will
agree with that. 1 am ready to take
over this duty which be is assigning
to me.

Anyway, I have indicated that when-
ever price fluctutions take place, all
that is takcn care of. 1In fact, the
pricing is done by the Pricing Committee
in regard to what the prices have becn
contracted far, that i+, m the pipeline
and also for expected f(uture prices.
Somectimes, there is an indigenous angle
also, like, for ecxample, the Hindustan

Copper Limited priccs may be lower.
We have to protect the indigenous angle
also. There is « formu'a according to

which all that 15 tuken core of.

Purchase of "ew Aireraft for use of
Indian Airlines

¥605. SHRI RAM VILAS PAS-
WAN : Will the Minister of TOURISM
AND CIVIL AVIATION be pleused to
refer to the reply given (o Unstarred
Qucstion No. 124 on 24 Fcbruary,
1984 regarding selection of  Aircraft
for Indian Airlines and state :

(a) whether the proposal to purchase
new aircraft for the wuse of Indian
Airlines to mect the increasing traffic
has been finalised ;

(b) if so, the dctails of the
proposal ;

(¢) the number of new aircraft
likely to be purchased ; and

(d) foreign exchange likely to be
incurred as a result thercof ?

-

THE MINISTER OF STATE OF
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THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI KHUR-
SHEED ALAM KHAN) : (a) No, Sir.

(b) to (d) Do not arise.
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